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1215 br.
QUESTION OF PRIVILEGE

Alleged Lllegal Arrest of Shri J. M Blswas
in West Beagal

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B, CHAVAN) : As regards the
point of privilege raised by the hon,
Member, Shri J. M. Biswas yesterday, |
have looked into the papers furnished by
the State Government of West Bengal and
the copy of the document furnished to the
hon. Speaker. Since the position is not
quite clear on one or two points, | have no
ohjection to the matier being referred to
the Committee of Privileges.

MR. SPEAKER : The guestion is :
“That the matter be referred to the
Committee of Privileges.”
The motion was adopied

12.16 hrs.
PAPER LAID ON THE TABLE

Action taken on the Indian Statjgtical
Institute Review Committee
recommendations

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(DR. SAROJINI MAHISHI) : On behalf of
Shrimati Indira Gandhi, | beg to lay on
the Table a copy of the Indian Statistical
Institote Review Commillee recommenda-

tions.  [Placed in Library. See No. LT-
2500/68].
COMMITTEE ON PRIVATE
MEMBERS' BILLS AND

RESOLUTIONS
Forty-first Report
SHRI KHADILKAR (Khed): 1 beg
to present the Forty-first Report of the

Committee on Private Members' Bills and
Resolutions.

1217 brs.

[Mr. Deputy Speaker in the Chair)
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REJECTION OF MERCY PETITIONS
OF RHODESIAN FREEDOM
FIGHTERS —Comd.
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133 Rodeslan Freedom
Fighter

MR. DEPUTY-SPEAKER : The Housc

has already expressed its feclings in the

matter.

SHR! VASUDEVAN NAIR (Peermade):

We are surprised that there are membera
lik& this in this country.

SHR| J. M. BISWAS (Bankaura) :
There are British stooges in this country.
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Harbour) : We want to hear to Govern-
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SHR]I SURENDRANATH DWIVEDY
(Kendrapara) : My submission is that
after the Speaker has expressed the concerd
of the House, let us not start a contro-
versy.
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12.20 brs.
[Mr. Speaker im the Chair]

MR. SPEAKER : | thought that in a
dignified maoner we ure protesting. On
behalf of the whole House, 1 suid, we are
protesiing. The whole Parliament protests
aod the individuals are fres to protest out-
side. That is not our concern.

SHR| VASUDEVAN NAIR : If some-
body expresses a view which is against the

spirit of our protest, what shall we do ?
(Interruptions).

SEVERAL HON. MEMBERS rose.

MR. SPEAKER : The charm will be
lost”  May I appeal to all of you to kindly
sit down, We are prolesting effectively.
We are sorry that this has happened. On
behalf on the whole House we protested.
(Interrupsions) **Nothing will -be taken
down. The Parliument is supreme. The
Parliament has protesied. 1 am nol con-
ceroed with what the Governmenl does.

12.22 brs.

MOTION RE. FINAL REPORT OF
ROAD TRANSPORT ENQUIRY
COMMITTEE— Conrd,

st vl fog (Agaw) : wwma
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**Not recorded.



